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CENTRAL ADMINISTRATIVE TRIBUNAL
FRIBCIPAL BENCH

C.P. Np.124/2004
in
C.A N0.2573/2000

New Delhi this the 24" day of July, 2006

Hom'ble Shri V.. Majotra, Vice Chairman {A)
Hor'ble Mrs. Meera Chhibber, Member ()

Shri Umesh Tharari

Sfo iate Shri Chandradeo Te Mari,

Rfo H.Ne.711, Chirag Dethi,

Near Jain Shanak,

New Delnl-17. -Applicant

{By Advorate: Shri Sushes! Sharma)
Varsus

1. ﬁr. Sudhir Chander

irecior, CGHS (Hars.)

&t

eniral Cwi Health Scheme
lirran Bhavan, New De;hz—ﬁ.

""’L"“i L"““i

Dr. K. C a?wedi

mg;’arce Cticer {CGHS)

ur- ntral Govi. Health Scheme,
iman Bhawan, Mew Dethi-1 1 .

)

ta
nt of Persenne! & Training,

Roam No 230-A, Lok Nayak Bhawan,

New Deihl-110 0032, -Respondenis

{By Advocate: Shri Rao Vijay Pal)

ORDER {Oral)
Hon'bia Shri V. X Mzlotra. Vice Chairman {A)

Leamed counsal for applicant seeks and is allowed to withdraw C.P-

34/2004 vl liberly to resort to appropriate legal proceedings as per law.

{Mrs. Meera Chhinber) - (VK. lajotra)
Miember (J) ' Vice Chairman (A)
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